3 Felicitations to

RAJYA SABHA

Friday, the 15th June, 1962/the 25th
Jyaistha, 1884 (Saka)

The House met at eleven of the
clock, Mr. CuarmaAN in the Chair,

FELICITATIONS TO THE
CHAIRMAN

Tue MINISTER or IRRIGATION
aND POWER (Hariz MoOHAMMAD
IsrarIM): Mr. Chairman, I heartily
congratulate you on your election as
the Vice-President of India and as a
corollary to that, as the Chairman of
this House. Sir, the highest honour
which this country can confer on any
of its citizens is the Presidentship
and next to that is the Vice-President-
ship which this country has conferred
on you because you are recognised
by this country as a patriot, as a
learned man, possessing abilities and
efficiency of every kind, You had
been most fit for the Vice-President-
ship of this country and therefore it
elected you. I am going to quote a
Persian proverb in this connection. I
will translate it. There is a Persian
proverb:

Spey Yoo &4 Fa

Rise reaches one who deserveg it. It
just applies to the election of our
Chairman as the Vice-President of
India.

Sir, I can say much about you but I
do not want to take much time be-
cause so many other hon, Members of
this House would like to say some-
thing about you. Therefore, briefly
I will go into a few points about you.

First of all, I mention your caveer
of studentship, how in the M.A.O.
College where you were receiving
eudcation, you were respected by all
the students and by the staff because
of your brilliance ang ability that you
exhibited in various ways there as a
student, After that I come to a point
which concerns more with your ser-
vice to the country, I mean your ser-
vice in Jamia Millia, It is too well
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known in the country that in consulta-
tion with Mahatma Gandhi during the
freedom movement, the institution was
started, which was named Jamia
Millia, which meant the University
of the Nation. Education is imparted
there on national lines, I am mention-
ing that because of one thing, The
pay of the staff there was very low.
The staff could not meet both ends
with the salary which they used to
get. Anyone who used to go o
serve there had to make a sacrifice
and had to court inconveniences of
life and you, Sir, accepted to be the

Head of that institution, You served
there as the Sheikhul Jamia, The
Vice-Chancellor or the Chancellor

was called the Sheikhul Jamia. There
you spent years and years and you
made 50 many improvements. You in-
troduced so many branches of teach-
ing there and at the same time you
provided a very nice building for it
which is existing—which is a very
splendid building—in Okhla. I have
seen that so many times. So, for the
sake of the country you adopted and
accepted a life of sacrifice and you
worked there hard not for good money,
not for any high salary but only for
the sake of the country. After that you
became the Vice-Chancellor of the
Aligarh University, There also you
rendered a very splendid service to
that University, There were so many
difficulties and so many problems
which requireq solutions, wise solu-
tions and you were gble to meet every
situation which arose there. You en-
larged the scope of the University by
adding so many things to it for the
purpose of education; also so many
buildings were constructed there dur-
ing your Vice-Chancellorship,

Then I go farther and say a few
wordg about your Governorship in
Bihar. Personally I have no ex-
perience but from your example 1
came to know that Governors also can
make themselves very popular among
the public. For the first time I no-
ticed this in your case. What I heard
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from the Members of the Government
of Bihar and also from the members
of the public was very good about
you, They said: “He possessed such
a good reputation, he is very popular,
he is loved by them for his character
and ability and for the manner in
which he conducted himself there as
a Governor, etc.” Lastly I attended
a meeting here which was held in
Delhi in which all the Biharis who
are residing in Delhi were collected
and I was invited there, There the
speeches were made both by the Chief
Minister and by the members of the
public. On hearihg those speeches, I
formed the opinion that probably no
Governor might have been so popular
and so beloved to the people as your-
self. This much about the Bihar Gov-
ernorship.

Now about the Chairmanshivp of

this House, This is a House which is
a very dignified House. It
serves and performs very ela-
borate duties and it has its own

traditions, practices, rules and regula-
tions and I hope you will maintain
them and I hope you will make such
additions as may be more useful for
the purposes for which this House
exists. With these words I conclude.

Surt BHUPESH GUPTA (West
Bengal): I associate myself with the
sentiments just expressed by the
Leader of the House in welcoming
you here amongst us gs the Chairman
of this House. It was a matter of
great satisfaction and encouragement
for us when we saw that you had
" been nominated for election as the
Vice-President of the country, We
felt that it was important in more
ways than one. After all in the pre-
sentation of the State and its structure
and its high offices to the world, we
make ourselves felt and understood.
In a country like ours where there
are, as we are told, majority and
minority communities;, we want to
uphold this symbo] of unity in every
sphere of life. You, Sir, come here
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as the symbol of such unity. I need
not mention about your past illus-
trious career, It is well known 1o
the country. You have been g great
edquecationist and scholar, an educa-
tionist born not out of the rich but
out of the poverty-stricken people
and in you the down-trodden of the
society has expressed that it is in a
Position to produce such men of
scholarship ang learning even in cir-
cumstances that are not wvery con-
genial, These high traditions of the
People you yourself carried forward
when you, on the advice of Mahatma
Gandhi, took charge of a national in-
stitution 1n our country, That Is your
creation, ang that is g fribute to your
dedicated service to our nation, to
that institution of learning and to
education,

We have known you, Sir, not only
a5 a scholar but also as a great patriot
and it is no small task on the part of
a person in such a position to present
himself as an active patriot while en-
gaged in certain other fields of acti-
Vity which do not directly bear on
political matters, Therefore, in you,
Sir, is blended flaming patriotism and
high scholarship. So we are parti-
Cularly happy to have you here be-
cause I think we shall get the radia-
tion of those fine and excellent tradi-
tions of mind and heart in the fune-
tioning of this House,

Again, Sir, you are stepping into
a situation which for the past ten
years, has been adorned by one distin-
Buished son of India who today, by
the wil] of the people happens to be
the President of this country, He has
left us, no doubt but he has left here
certain excellent traditions of good
humour, wisdom, tolerance and de-
Mocratic orientation, and above all,
régard for the parties of the opposition,
I am sure, Sir, as you step into his
shoes and assume the responsibility
bequeathed to you by your predeces-
Sor, you will be living up not only
to those traditions but as always
dynamic personalities do, carry for-
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ward and enrich those traditions That
13 what we expect of you

On our part, Sir, we extendg to you
the fullest measure of cooperation
It is a matter of joy for us and also
a little token of love from aqur side
towards you that you have come to
occupy this high office almost after
an unammous choice 1n the country.
All the opposition parties which are

sitting here supported your candida-
ture, and 1if I may say so on
behalf of one of the leading

parties of the opposition we felt so
happy when your name was being
discussed as one of the probable candi-
dates for the Vice-Presidentship, We
made known to those concerned, that
1f you were nominated we would be
whole heartedly supporting you, Natu-
rally we are particularly glad to have
you here amongst us

Sir, I do not wish to say much now
I again join others in welcoming you
to this House This House occupies an
important posifion and we, Sir, do not
go by the moth-eaten procedures of
May’s Parliamentary Practice, We are
a dynamic society and we have in-
herited certain noble traditions of our
people We, Sir, wish to shape our
democracy according to the genius of
our people and bring our parlimentary
institutions close to their strivings and
aspirations and the general democra-
tic traditions of the masses. In that
task, Sir—and it 18 no small task—
1 hove, Sir, you will be a creative
instrument towards the fulfilment of
the aspirations and desires of the
people and expectations on their part,
in this House,

This 1s all I wish to say Once again,
I congratulate you on your assumption
of this high office and I hope what we
have lost here will never be missed,
because you shall fill in the gap and
carry forward the torch that has come
in your hands, in the interest of de-
mocracy and in the interest of our
people Thank you

= simaren fag (faery) o
oty @l S, AE WA T q4A
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meger #Y gfema & gk g o gofens
& | AT T TS qEE ¥ G wEe
% o fag o7 99 9 § AR 7 g
grow e fad =4 & | gyt wamv
B & qger WY TH HSH ¥ qIT @
YT ST IO 9T § I9F WOF W
TG &, FTH FIA T /I AT & foyer
F AT ST gAr g | wfed o
fan ug 1 7oA w18 FEY & WX A w4
AT TR B 9% ST g Ty
IYF o9 gueft @ & #i S9w s
FA N, UF 936 F7 SfFaa 9 wvww
RIS

Sta i 97w 7 w8, W) A
FT AT o oft Yo TR & vy, A
A aTgH SIS FY fHuT § g
Fha ¥ efgaq &, WRdtT owar #1
FT AT 487 FAF, UF G a9y (47
g WK g 97 WmF fag wig s
FE L | AEFT IW A AR
FRGT q 9T F & qe Q@3
R FAR AW 7 wsdT foar oSy
mraTiren @t 8 99 sl &
@Y et ¥ oA W § oI v dw Ey
7g 9¥HI< § fa forg a@ & g fer
FT ATLRAT @ T AT S I
g qTrI, Ja4T A w1 w9qq
I TE § FATH FT A AW GH F
@ B, F9aF T AT FATLT &7 Gy F7
@ &, I TAGH HT  THTD HT AT
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TIIFT I FHTC TEANT HIT FJeT FFTC
g W0 qIfE a8 TAR WG TG A
TS Y|

STaT & fagre &1 w2 &, fogrr o
F9f ¥ A9 TR A N @A F 9% 9%
73 & | Wk fpe gera § 7 ;T 93T
Y G a7 9 T I, AR
Stet wr wara q3r, sy afvfeafan
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' S g B g ataar A B A
waferd fasi =7 ¥ 9 oo gfy orsfeq
YT W AT T FATE |

argF AR ¥ 9f Ty 3 AR 5
Fgl, ¥ gfgT av AR fag oF @
TeTET Rt | AfireTe aEe ATE aR
& WA § ST g A T ¥ SET ST
§ 1 gafel o=t o= & @ € oo
TG FTE AR IR F@T g
€ TEITAT IfFETC F THRACFIEA F1
Afera § 91T g7 99 Y I FE
o & 7ot a< ¥ fazame ke §
f forr a<g &1 Y 9gaT o S |
TR ST, SH T F1 &0 T TG40
T 1 9 Teal B g9 F qIHT I SR
FIAEN

Surt DAHYABHAI V. PATEL
(Gujrat): Mr. Chairman, I rise to
associate myself with the remarks of
the previous speakers. You have
come, Sir, to this House with an'il-
lustrious career behind you, You
were in the forefront of the struggle
for independence, You were known
for your outstanding nationalist atti-
tude for which you, like many other
patriots in this country, have had to
suffer. You have come here after
having accomplisheq many tasks, both
in the sphere of education and in the
political life of this counfry. You
are no stranger to this House You
have been here before and compared
to yourself T am a new comer to this
House and as one who sits in
the Opposition I will have to
ask for your induigence and your
kindness as all parties in the Opposi-
tion will, because, if democracy is to
progress in this country, it is the
Chair that wil] have to safeguard the
rights, the privileges of the parties
which are smaller in number of the
voice that is feeble and is likely to
be drowned in the sea of the numbers
that sit on the majority side. Sir,
we look forward with fond hopes to
you and we hope that the traditions
laid down in this House by your
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illustrious predecessor will receive the
same consideration and will be
cherished in the same manner by you
and that the deliberations of this
House will be carried on in the same
way, We hope, Sir, that under your
Chairmanship, the Opposition will be
able to make its voice felt perhaps a
little more, It has become the ten-
dency of late that certain matters of
procedure that are available under the
Constitution, opportunities of speak-
ing, have fallen into disuse, We hope,
Sir, to see that they will be used more
and more and that you will give us
encouragement in using them during
your time.

st Qo dto FrEdt (ITT w2 ¢
aarafa o, o faatesr o7 § s
gifes wifaee T E |

uw farer qrdt & & ooy S
Fard #Y § 9 w3 Ty G | faEre
¥ Furfas @ & 1y five g weE
I e FT T fear =g oft g
g% ford wmt @ #1 F1w wO0 | 49
HITH! e & 959 1S e §RET
ferger srarqare # STt T oot e
BT 9T, S¥ qHA A 7 fq= e
fed & s Lol Fmafedt &
BT FY AT A w@eT < Feam ar |
ot T et afy # s d5w gd,
IgH At wTesT avrET gH adr e #
& ST ¥ wET 24 | ‘

ag o<t qat #Y ara g fF s oz
T § T A A = @y o
AR 73 T8 F I G I AT SO
3, 7 AY 5 A At 9 g
F T AW A | T A o A
TETESINAF ToF 1 EqTIAT FT I §
foer Aoge & fgame ¥ fordy oo &
AgwF F o w18 €A g g /i
QI AT el A, Ao g ¥ ogw
T (IETfaRAT & AR FT AT T
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frar & 1| Suaeafs & w7 ¥, wwhy
TUTST & AT F A1 MOFT qW-
TR g Ao g1 W, AL TG F7
Fra g

T7 GaT ¥ weqeT & &9 7 gH fazamw
g fo 9T qO g wAT T ST &,
I AT FgqA Fq AT qfefeafq &
T ITET fadTe FTT | UF 79 qa8T
¥ A # 78w Tl g B T s
T AT TAT, FAATSATAFAT & | ATe-
faamz #1, 7= #71 Av 3T ¥ FALATA
97 faari-fafTag #1 97 o #9979
g9 1 faar a1 F%AT & | 3w o
TTEF & 1 ATST A1 A {eq FAT M0 )
oyT wmfa S, @ o9 & fax &w
mewr wR w47 gfer § 3
¥ 1 TTET 9@ AT WY §, WIS EW
AT QO A FARAET T v
AIOFT 39 97 97 faaifaq @ g
TIFT FEY, T90 WG FT g1 GEANAS

femaT & oY 2 gw 39 weT & wfawrd a9
T, TET AT FAAT § |
Surr SUDHIR GHOSH  (West

Bengal): Mr. Chairman, may I, in
the name of the independent Members
of this House, pay my respects 1o
you on joining our family? This
House, Mr, Chairman_ is very much of
a family in spite of political differences
between political parties and groups.
Your predecessor was very much a
father of this family and I am con-
fident that you too, Sir, will occupy
in the hearts of the Members of this
House the same place and 1 am sure
you will receive from the Members of
this House the same respect and
affection ang co-operation as your pre-
decessor did, I have had the oppor-
tunity of knowing you, Sir, in the past
as a person close to Mahatma Gandhi.
It is good to have as the head of this
family a man who enjoyed the trust
and confidence of the Father of the
Nation,
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sto T fag farwe (fagr) -
SR, FAT T F 37T & ARYTRA F
¥ F g G4 fggq 7€ ff f5 F 79
F31 1 93 | AT q o7 w1 A TG
%1 | fog f&a sqardd # ag gavagdr
& oirq fafeeg w0 & 37 & sywsgafy
A Y a1t & 99 a7 ga AT %7 grawr
qF qA, @ FI A TE WEGH
got fF g d %1 wfamer w=a7 §,
gAY frena At g8 Y & foadt a5
F Y fram T &

HqTT {TCT TRAT & (qargt, €S-
T JIAEAT & TG AT AW F
afgsy 3 worardl § ¥ & ) farar B w9
ATy faztaa & 1 Py o g At frer
g fF ag wawT W gy a1 R
fraesl Y 18 98 I9 09 ¥ qgHT g
fr faear & fagq § a1 §5 WO ATAA
TGt & ag Forlt 3 iy st ST AL

Y, § 3T q@ F1§ JEl F AW
I T AT ATAS & |

sft sirreorfag: fad amy & adl
g

Wo TRy g fawy : fag &
o e IF "oy Iafeafy ¥ aga
wsgr raraea dar g | fagrfeat
s fagar o fearaggs Mg &
71T fagrfet & smoa wfq o wha
ag o fagifeat &) wrqA & | 7O |,
o fe o9 wyeaT & = 9gi I 3
Safeqq g o Sy gour faeelt ¥ TR
T & A F qHT AT FAT AT |

gH aga & Wt ® §, www agl
@Y U aT aga | wfergat gL g,
Tl wg wiasw & faa goma grir
g wgt Wik gt ofew &9 §

Rasrkumarr AMRIT KAUR (Pun-
jab): Mr. Chairman I am very happy
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also to be privileged to join in the
chorus of welcome that has been

showered on you and quite rightly 100
this morning. I have had the privi-
lege of your friendship for many years
I was with you as g member of the
Indian Delegation to UNESCO on two
occasions and I well remember the
impression your personalily, your
learning and your oratory made on
all the foreign delegates assembled
there. Later I had the privilege of
working with you on the Hindustani
Talimi Sangh, which Gandhiji actual-
ly left in your hands because he had
the ytmost reliance and faith in you,
not only as an educationist but also
as 3 man who had sacrificed for India,
who loved India and who could truly
speak for the poor masses of our ccun-
try for whom education was so neces-
sary. 8ir, you come to this House
having the affection of all of us and
the respect of all of us, We will, I
am sure, give you the fullest co-opera-
tion and we know that the dignity
and honour of this honourable House
will always be safe in your hands,

Pror A, R. WADIA (Nominated):
Mr., Chairman whether as a nominated
Member or as an educationist or as
an independent Member of this House,
may I add my humble voice to the
warm welcome that has been accorded
to you on your election ag the Chair-
man of Rajya Sabha, I have had the
Privilege of knowing you for a num-
ber of yearg and I have always
followed your carrer as an education-
ist and as a public man with very
great interest ang with very great
admiration, I know that you have
been taking a very leading part in
the public life. You have never been a
mere politician. You have been a
great patriot and you have served
your country well. To use an old
Roman expression, “You have deserv-
ed well of the Republic.” Now, you
are entering upon a distinguished
office and I am perfectly certain that
you will follow in the footsteps of
your distinguished predecessor, who
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added to the dignity of your office as
well ag to the dignity of this House.
May I wish you a very happy period
of your Chairmanship?

Mg, CHAIRMAN. DMr. Leader and
friends, how can I ever adequately
thank you for the most generous words
in which you have welcomed me. I
am deeply moved even to the point of
embarrassment. I am  embarrassed
for I am not at all sure that I deserve
all the adjectives you have mn your
affectionate generosity ° showered on
me. I wish I had deserved at least
some of them. I am afraid there 1s
not enough time left to me to set
about deserving them and yet I pro-
mise I shall try. The embarrassment
1s also due to the fact that I have been
elected to occupy a Chair which was
for the last ten Yyears, since the in-
ceplion of this House, adorned by one
of the greatest sons of India, our
present President. My feelings at
being asked to occupy the Chair can
well be mmagined. I can hope to
maintain the traditiong established
during his stewardship of the Sabha
only by your active goodwill and co-
operation and I hope and trust that
these will not be denied to me

I wonder if I should not tell you
that when I first came to know of it,
I was greatly surprised that I was
being considered for this high office
at all and I could not easily convince
myself of (he reasons why. But the
thousands of letters and telegrams of
congratulation which I received after
my election seemed to give me a clue,
for, a disproportionately large percen-
tage of these letters came from teach-
ers, teachers of primary schools in
remote corners of the country, teach-
ers of high schools and teachers in
the Universities. They all seemeqd to
tell me that I was considered worthy
of this honour on account my close
involvement in educational work, and
the significance that our people right-
ly appear to attach to education in
their life, Education, indeed, is the
life-breath of our democratic life

|
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A people as old and as youag
ag ours can justifiably look upcn
“education as the cniet formative

ioice of their lite, for it 1s education
tnat can critically appraise our great
heritage, disungwsh between thes
heritage that helps and the heritage
that hampeis, preserve the
one ana aiscard the other. It 1s edu-
catlon, agawn, that can give us a com-
mon vision of the iuture we are striv-
Ing to tashion ang generate 1 us
the imtellectual and moral energy to
1ashion i1t. Educauon alone can pre-
serve the old values worth preserv-
ing, Education alone can give us new
values worth striving for. This con-
ception of the role of educatipn in
our Iife partly explamns to me why
you have chosen to elect a person who
has so far done nothing more import-
ant than the work of a school feacher,
as the Vice-President of India and
the ex-officio Chairman of the Rajya
Sabha. And in spite of a pawnfully
vivid consciousness of my own per-
sonal Iimitations, I rejoice at this, my
people’s estimate of the role of edu-
cation in national life.

But 1n a developing democratic
society, the work of education 1s not
confined to 1its schools, colleges and
universities. All the institutions ot
public hife are potent agencies of edu-
cation. Among these the highest place
naturally goes to the Houses of Par-
liament. These set the aims of
national life and prescribe ifs proce-
dures, A two-~fold influence is
demanded of them—a total commit-
ment to a future worthy of a great
people and a relentlessly objective
appraisal of the appropriate means of
attaining 1t. The first gives a unity of
national purpose, the second a healthy
variety of opinion regarding the
methods of its attainment. The unity
of national purpose makes the diver-
sity of opinion regarding means a
blessing. The differences of view
between the Government and the
Opposition are manifestations of this
blessing and should, therefore, be
welcome, I hope and trust that we
in this House will be as tolerant of
divergent views as we have always
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been, We should be as objective in,
our intellectual assessment as ever
possible and that we should give to
those not of our way of thinking the
respect that all honest opinion
demands and deserves. Discussion,
criticism and persuasion, are the ess-
ence of the parliamentary process and
I am confident that this House will
continue to demonstrate this unmis-
takably, The quality of our discussions,
the fruitfulness of our deliberations,
will be the measure of our contribu-
tion to national life and I am sure it
will be a decidedly significant contri-
bution,

I pledge myself to leave nothing
undone to help you make that con-
tribution. I pledge myself to utter
fairness and impartiality. I pledge
myself to give to the Government
every opportunity to explain and elu-
cidate its measures, 1 pledge myself
to secure for the Opposition due
latitude to criticise them, and I pro-
mise myself by doing this to ensure,
with your goodwill and co-operation,
a standard of discussion and debate
conducted with decorum and dignity,
which would contribute significantly
to the attainment of the objective
dear to all of us alike,—~the building
up of our country as the home of a free
people, safe against material want and
striving towards moral excellence in
a world free of fear and suspicion and
distrust, a world of peace and good-
will.

I thank you once again for your
most generous words of felicitation.

And now to business.

STATEMENT OF BILL ASSENTED
TO BY THE PRESIDENT

SECRETARY: Sir,I beg to lay on the
Table a statement showing the Bill
which was passed by Parliament dur-
ing the Thirty-eighth Session (1962)
of the Rajya Sabha and assented to
by the President.
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STATEMENT

The Appropriation (Railways) No.
2 Bill, 1962.

PAPERS LAID ON THE TABLE

PROCEEDINGS OF THE FIRST MEETING
(JUNE 1962) orF THE NATIONAL
INTEGRATION COUNCIL

Tue MINISTER or PARLIAMEN.
TARY AFFAIRS (SHrr  SaTvya
NARAYAN SINHA): Sir, on behalf of
Shri Jawaharla] Nehru I beg to lay
on the Table a copy of the proceedings
of the first meeting of the National
Integration Council held at New Delhi
on June 2 and 3, 1962, [Placed in
Library. See No. LT-195/62.]

I. TerE DELHI SALES TAX (AMEND-
MENT) RULES, 1961

II. THE LIFE INSURANCE CORPORATION
(AMENDMENT) RULES, 1961

Tme DEPUTY MINISTER N THE
MINISTRY or FINANCE (Surt B. R.

Buagar): Sir, I beg to lay on the
Table:—
(a) A copy of Notification

No. F.3(31) /58-Fin.(E), dated
the 28th June, 1961, publish-
ing the Delhi Sales Tax
(Amendment) Rules, 1961,
issued by the Delhi Adminis-
tration, under sub-section (4)
of section 26 of the Bengal
Finance (Sales Tax) Act,
1941. [Placed in Library. See
No. LT-3145/61.]

(b) A copy of the Ministry of
Finance (Department of Eco-
nomic Affairs) Notification
G.S.R. No. 476, dated the 8rd
April, 1961, publishing the
Life Insurance Corporation
(Amendment) Rules, 1961,
under sub-section (3) of sec-
tion 48 of the Life Insurance
Corporation Act, 1956.
[Placed in Library. See
No. LT-2973/61.]



